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Nationalisation of M/s. Carter Pooler
and Company (Pvt.) Ltd.

1075. SHRI ANANDA PATHAK :#Will
the Minister of INDUSTRY AND COM-
PANY AFFAIRS be pleased to state :

(a) wheth.r Government have received
repeated representations from the Govern-
ment of West Bengal to nationalise M/s.
Carter Pooler and Campany (Private) Limi-
ted; and

(b) if so, whether Government have consi-
dered the proposal of State Government to
nationalise the above unit ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHR1 ARIJF MOHAM -
MAD KHAN): (a) Yes, Sir.

{b) The undertaking of M/s. Carter Poo-
ler and Company (Pvt.) Limited had already

been de-notified on 30.4.1983 and stands ves- .

ted in the official liquidator appointed by
the Calcutta High Court. The undertaking
was denotified after careful consideration of
its future viability and in accordance with
Government policy. The question of nationa-
lisation of this company, therefore, does
not arise at this stage.

Delay in Transmission/Delivery of Postal
Articles in Raniganj Coal Belt Area

1076. SHRI ANIL BASU : Will the Mini-
ster of COMMUNICATIONS be pleased to
state :

(a) whether Government have received a
representation dated the 10th December, 1984
from Raniganj Chamber of Commerce, Rani-
ganj (Burdwan District, West Bengal) about
the inordinate delay in the transmission/ deli-
very of postal articles in Raniganj Coal belt
area; '

(b) the details of their specific complaints
and suggestions to improve the services; and

(c) the steps Government have been taken
to avoid such inordinate delay in postal
transmission/delivery system?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a) Yes,
Sir.

(b) It has been complained that letters
between New Delhi-Calcutta-Raniganj and
vice-versa and within the Raniganj area are
getting unusually delayed in transit/dalivery.
Instances of 28 such cases have becn furni-
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shed. No suggestion for
service has been cited.

improvement of

(c) Similar complaints were also received
in the past and investigated. Mail and deli-
very arrangements were revised where neces-
sary for improving the service and a special
watch was kept. PMG Calcutta is conducting
enquiries into this particular complaint of the
Raniganj chamber of Commerce also.

Opening of New Post Offices in the Hill
and Backward Districts of Orissa

1077. SHRI CHINTAMANI JENA: Will
the Minister of COMMUNICATIONS be
pleased to state; .

(a) the number of new post offices opened
in each district of Orissa during 1984;

(b) the number of new post offices propo-
sed to be opened in the hill and backward
districts of Orissa during 1985; and

(c) the criteria adopted for opening of new
post offices? ‘

THE MINISTER OF STATE OF THE’
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA): (a) 3 new
post offices could be opened in 1984 one each
in the district of Keonjhar, Deonghar and
Mayur Bhanj due to economy orders banning
the creation of new posts.

(b) 42 new post offices are proposed to be
opened in hilly and backward district of
Orissa during 1985 subject to the availability
of funds and lifting of economy orders bann-
ing the creation of ncw posts.

(¢) The present norms for opening new
post offices are given in the attached state-
ment,

Statement
Norms for Opening of Post Offices
in rural areas
(A) Criteria for opcning of post offices in
rural areas

Post Offices to be opened in rural areas
have been classified into two categories :-

(1) Post Offices in normal rural areas; and

(2) Post Offices in tribal or backward
areas;

(1) Opening of post offices in normal rural
areas:;

(i) Post Offices in ‘gram-panchayat’ vill-
ages may be opened subject to the





